Annexure -1 !
Name of the Corporate J 30r121202 '
Debtor: MOTIVE COACHES AND COMPONENTS L! Date of Commencement of Liquidator 160972024 List of Stakeholders as on 2
List of secured financial creditors | 1 Amoore 0 €
AT | i
iden Details of claim received Details of claim admitted cf vy |[Amou; Amoort
tific Whether Amourt (% Amcort | mutal | rof | of chaiem
atio |security covered [share of dues., [ciaim ! omder
SLN| Name of the n |Date of Nature of | Amount covered by interest by in tolal | cortinge | Dat may | reject | verficaS | Famorks F
o] creditor No. |Receiot Amount claimed Amount of claim admitted |claim security interest relinquish|Details of security interest  |quarantee 'amoont | ntclaim bessto® of on Ead
| AT INOSE Pieces At paE S |
of land known 33 plotnes C1
& DS in SIPCOT * s Industrial
Complex 2t Gummipoondi
within the village Emits of im
Pappankruppam & o= =]
Peddikuppam Taluk of [a3s Beem
Gummidipcondi Sub o¥swad by
Gummidipoondi in iconcem of
Chengalpattu Revenuve e
Bank Of Financial District containing by jcomemme |
1iMsharashtra  INA 27127202 1231 644,468.87 1,231,644,468.87 |Creditor 1231 643 458.87 |Yes 2dme3surement 20.32 ~ i ~  iDebeor 3
Tota! 1.231,644,458.87 1,231,644,468.87 1,231,644, 468.857 - ! i | i - 1 i

R -
ATROTE QAR I T

R~

e el T A Ve

af

G Scanned with OKEN Scanner



